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OFFICE MEMORANDUM 

8ubject: Temporary clepu tation of Coordinators (Aclmin) / Assistant Haj Officers / Haj A:�sistants Lo Consulale General ol' India Jecldah Saudi Arabia for Haj 2021 - regarding. 
Ministry of I1/Iinorit.y Affairs invites applications from l'Jfal,e and Female Mus1im Permanent Employees working in Central Government/ Slate Governments/ UT�' Arl.rnini.stration/ PSUs/ Autonomous bodies for temporary deputation to Consulate General of India, ,JeddE1h, Saudi Arabia, to render assistance to Haj pilgrims as Coordinators(Aclmin), A:.rnif;tant Haj Officers (AHO) and Haj Assista11ts (HA) for Haj-2021. Tn case of the post of F'emalc HA/ Female AHO, only penna.nent Employees of Police/ Para Military/ Defense Forces 2re eligible to apply. Employees \Vorking on Temporary/ Part-time /Seasonal/Contractual/ Ad­hoc basis a.re not eligible for said deputation. The period of deputation will be approximately 0�2-03 month.s tentatively from June, 2021 to August, 202 l. 

·1 The eligibility criteria and other terms &. condilions arc at Annexure-A. ·Applicant 
\/\ should fill-up the application nnlinc whicb is RYailablc on website: \Nvvw.haj.nic.in/dcputation. /\ hn1·cl copy of the on line filled in application form, in original, duly approved by the respective Ccm1petent Authority along with requisite enclosures and proper forwarding letter, mmkcd with "Application for Deputation to CCll, ,Jeddah as Coordinator (Admin.) /Assistant Haj (!ftice1'·LJ!aj Assistant" on top of the envelope should be ·sent to the following address: ;�-,�,�\fUI' (Jt.J(I/� 

�":,- c,.� . ., . RECEIVED.,.:'.',·�� Under Secretary (Haj-11),
,1:� ·t-'O ���,..,\ *\�� Haj Division, r,2� ) Ministry of Minority Affairs, � 1 Li �AN 2u I l?/ West Block-VIII, Wing-[[, 1 st Floor,
:,· 

� 
J11 Sector-1, R. K. Puram, 

(1 � / 

,'·t. ./:'/r New Dclhi-110066. 
\.',. "' 

Oi.._'' //
I 

he S\a\y' 
..... --==-..;:;;-,;;, The decision regarding the mode of selection for depu tationists in respect of Coordinators (Admin), AssisLant Haj Officers and Haj Assistants will be taken by this Ministry Emel intimated to all applicants, in clue course. Preference, however, will be given to those candidates who are working in Central Government, Police & Para military services or having experience in public administration. Ministry's decision regarding selection of candidates shall be final. No correspondence, in Lhis regard, will be considered from any applicant. 
4. The selecled rnndidate�. should apply for an official passport at Lheir nearest RegionalPass pon Offices (RPOs) immediately on receipt or the selection lelter from the l'vTinistry. HajDiv��ion will not _enterlafni�1���:�Cl��A�:at,t.ft�-��r�g1ng Orficial Passports. Details of RPOs arc a,:wl.able at website: ht.tpt/ f1:rti'Ss'f1tlH1t�-la!tt�1hifl1/. 
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S. The !a::-i- elate for lilling-iL1 onlinc application i� 05,1, February 2021. The last date for
r,�c,:ipt n[ h9-rd copies of online filled applicalions along with requisite enclosures
is 2U•h February, 2021.

-

(IVId. Nad·eem) 

To: 

Under S-ecreta1y to th,e Government of-Inflia 
Tel: 011 26160031 

1. Chief Sccretanes of aJl States and Union Territories.

::2. Hon'blc Supreme Court /all High Courts in Stales/ UTs._
-----

----

-- --3_ ,.'ccreta-ries/ Principal S;cretaries of Dcp8rtment ]<Joking after Minority Welfare in the 
States/ UTs. 

-l-. Cl.AG, Pocket 9, Deen Dayal Upadhyayc:i Marg, Nc\.1/ Delhi, Dclhi-110124. 

5. UPSC, Dholpur House, Shahjahan Rood. New Delhi, Dclhi-110069.

'1. Ekcl:ion Commission, Nin:achan Saclan Asboka Road, New Delhi, Dclhi-11000 l.

7. l\tlini!.::.ti·: 1 r:!' ?.:.::�·:::::,:�, �,Jvu1 i-iu . .G0l1-A, J'(ail Bhavan, Raisina Road, New Delhi, Delhi-
1 lOOO 1.

8. Ministry of Home Affairs, ,Janpath R0ad. North Block Central Secretariat, New Delhi,
Dd hi 110001- \,1,.'ith request to disseminate this OM to all concerned officials and Police
forces under their aclministrati\·c control (CRPF/ CISF/ SSB/ ITOP/ BSF'/ NSG/ Assan;i
Rtfles).

9. l\1[in is try of Defence (includiqg Department of Military Affairs), South Block, Central
Secretariat, New Delhi, Oelhi-·110001- ,.vith request to disseminate this OM to all forces
under their administrative control.

10.Ministry of Petroleum, Shast1i Bhawan, New Delhi, Dclhi-110001- with request lo
disseminate this OM to all concerned officials and PSUs under their administrative
control.

11. Department or Financial Services, Ministry or Finance, 3rd Floor, Jeevcn Deep Building,
Sansad Marg, New Dclhi-110001- \vith request to disseminate this OM to all concerned
offici.al.s and P;.:3Us undc.:r their_ administrative control.

12. Department of Public Enterprises, Lodi Estate, COO Complex, Lodi Colony, New Delhi,
Delhi 110003- with request to disseminate this OM to all concerned officials and PSUs
under their administrative control.

1.3.All attached/ subordinate/ autonomous bodies and PSU under MoMA. 

14. I-l,1j Committee of India, Mum1'>ai \vith a request to upload the circular on the website
of I-lCol for wider circulalion. ;.

15.All State Haj Conunittecs.

16. Technical Director, NIC, Mo MA v.-ith a request to upload the circular on the website of
the Ministry and Haj Division.

17. l'vlinistries/ Departmcnls of the Go\'ernmcnt of India (other than mentioned above) -
with request to disseminate this OM lo all concerned officials 8nd PSUs under their
8dministrative control.



(.,.OVERNMENT OF INDIA 
l'/linistry cif Minority Affairs 

(Haj Division) 

ANNEXURE "A" 
Admin.lst.rati'!re Per�.on:n::::l 

Eligibility Criteria and oth,er Terms & Conditions for Temporary Deputation of 
Coordinator(Admin)/ Assistant Haj Officer/ Haj Assistant to Consulate Gene:ral ofindfa, 
J'e<ldah, Saudi Arabia fo.r Haj-2021. 

Applicant should ensure that the ha.rd copy of Lhe onlinc filled in application in original 
cluly approved by the Competent Authority is sent lo lhe Haj Division of the Ministry of 
Minority Affairs by the specified due date. Attention of the applicar1ts is also invited toward 
Clause 20 of the CCS (Conduct Rule�), 1964 which says, "No Government servant she.11 bring 
or attempt to bring any political or other outside influ-ence to b,ea:r upon any supcrinr 
,9.l;,.thor:lty to further his/her interests in respect <Of matters pertaining to his / h-e:r 
se:rvice untler Go'/ernm.:ent," Ministry may initiate discipli.na.ry action against such applicants 
who violate the above-mentioned clause. 

1. Instructions for applicant:

(a) Applicant should fill-up application onlinc which is available on
website:www .haj.nic.in/ deputation.
(b) A hard copy of online filled in application in originru should be sent along with
following enclosures:

i. Cadre Controlling Authority Cerlificatc. in original, in the prescribed formal appended
to the applicalion form along with forwarding letter, from the Competent Authority.
Applications received ,vithout the approval of the Competent Authority will not be
considered.

ii. Duly self attested l\/Iatriculation / SSC certificate or any other documents in support of
Date of Birth.

111. Medical fitness certificate, in original, (as per proforma attached in Annexurc 'B') from
a Government Hospital. Cerlificate issuing authority \Vill be held responsible if
information furnished is found false or incorrect, Govt. of India can recover full or
pnrtia.l amount spent on applicant.

1v. Latest Salary Slip.

( c) Please note:

i. Applicant should fill-up application online. Advance copy of the application/ hand
writ.ten application, application with corrections or incomplete in any form wilhou t
enclosures will not be considered. Application not duly forwarded through the proper
channel or received after the due elate will not be considered by the Minist1y.

11. Applicant should not be less than 25 years and more than 50 years of age as on
01.01.2021.

rn. J\pplicanls deputed to CG!, ,Jeddah during Haj-2019 or deputed to c·or, Jecldah
ror three or more times will not be considered,



(cl) A hard copy of the application form in origins} duly approved by Lhei1:. resp�ctive·
Crnupclcnt Authority along \-'1ith the requisite enclosures marked with l!Applicti.tion f.oT
Deputation 1:o CGl: 1 Jedd.ah as Coordinator(Admin)/As3istant Haj Officer/ Ha.j 
As::;ist&nt" on top of the envelope should be sent to the following address: 

Under Secretary (Ha}II), 
Haj Division, 
.Ministry of Minority Affairs, 
West Block-VIIl, Wing-I I, l si Floor, 
Scctor-1., R. K. Pu ram, 
New Delhi-1 l 0066. 

'.2. Eligibility Criteria: The Perman.en t employees of the Central Government/ State 
Gnvc.rnrr,ents/ Union Territory Administralion/ Public Sector Undertakings/ Autonomous 
Bodies having the follovving eligibility criteria mav qpplv. Th.e...0J;Jicer.c;_of--lb.e-£w.te-fre,vemment---,-

----1. )epm1?ne.nts/--u1 s-,cic1rnm.1stratior1-ancl PS[!s�IAu.tonomous Bodies applying for these posts 
.should clearly indicate the equiva.£ent rank in the Central Govemment and their Level in Pat/ 
Ma1ri.'( c1s per 7r1i CPC o;· Gracie Pwt as per 6° 1 CPC., wilhuut which their applications will not be 
cons1dered. 

For Coo:rd:inato:r (Adm:in):-

1. The anolic�mt �hmilrt_ 1:::--:- !-::.::::::�:.::6 �-�,.'-- pu;:,t. u1 uepu(y 0ecretary of Central Government
with 4 years of service or less in the grade or equivalent in Lhe Level 12 in pay matrix
as per 7 th Ccn tral Pay Commission (CPC) or Grade Pay of Rs. 7,600 /- as per 6 th CPC,
or

11. • Under Sccrctmy of Central Government completing 5 years of service in the grade or
equivalent in i.he Level 1 1 in pay malri.,x as per 7 th Central Pc1y Commission (CPC) or
Grade Pay of Rs. 6,600/- as per 6 th CPC are eligible. 

llt. · Officers in the rank of Deputy Secretary with more than 4 years of service / Director in
the Government of India or equivalent will not b,e considered. 

Fo:r Assistant Haj Officers: 

1. The applicant should be holding the post of Under Secretary of CentraJ Government
with less lhar1 5 yeai-s of service or equivalent in the Level 11 of pay matrix as per
7 111 CPC or· Grade Pay of Rs. 6600 /- as per 6U1 CPC, or

11. Section Officer of CenlraJ Governrnenl or equivalent in Lhe Level 8/ Level 10 of pay
matrix as per 7 th CPC or Grade Pay of Rs. 4800/- (Pay Band-2)· / Rs. 5,400/- (Pay
Bancl-3) as per 6 111 CPC, or

UL. The Section Officer or equivalent ,,vi.Lh Grade Pay of Rs. 5,400 /- & Rs. 4,800/- in the
Pay Band 2 (Rs. 9,300-34,800) as per 6 1 h CPC (Level 8 or Level 9 in pay matrix as per
7,;, CPC) arc eligible.

For Haj Assistants:

1. The applicant should be holding a regular post of Assistant Section Officer/ Assistant
in the Central Government or equivalent in lhe Level 7 in pay matrix as per 7 th CPC or
Grade Pay of Rs. 4,600 /- as per 6 111 CPC, or



.11. F\nployecs /Officials in Lhc Ccnlral Go\·crnmenl m- cquivr1lcnt in lhe pay matrix of 
Le\·cl 6, Level :-i & L,e\'cl ,-J as per 7 111 CPC or in I.lie Grnde Pay al' l�s.4200/-, Rs.2800/
'f:.'x, f<s.·-�-J-00/ as per 6 11: CPC arc eligible. 

Note: Employees working on Tern.po:cary/ Pnrt time/ Seasonal/ Contractual/ A<l­
hoc basis are not eligible for deputation. 

3. Desirable Qualifications:

., Proficiency in regional languages. 

� Knowledge of Arabic language . 

., Knowledge of Accounts. 

a Experience in Crowd Control and Disaster rnanagemenl. 

� Experience in Public Relations, Aclministralive, Police & Para Military Services. 

� Cournes in Data Entry, Computer including proficiency in MS-Word, Excel, E.-mail 
& intcrneL, LAN and WAN from NIC or person holding"()" level ccrtific8.te from
Department of Electronics. 

Attachments {Optional) which may be attached with the application. 

1. Certificate of c;<perience in Cro1.vd Control and Disaster Management.

2. Certificate o[ proficiency in data entry/Computer Applicalions.

3. Certificate of Arabic Language proficiency.

4. Pay & Allowances;
� During the deputation period, Basic Pay, HRA and Foreign Allm,vance as admissible

shall be paid as per instructions of Government of India issued from lime to time. HRA 
\vill however not be puid to those employees who arc in possession of Government 
accommodation in any city in India. 

.. No Daily Allowance wou Id be admissible for the period of clepu tation at CGl , Jeddah. 
• Economy class air ticket to&, fro Jcddah woLLld be provided to the deputationists. 
<t The selected candidates will be entitled to normal baggage allowance of 20 Kgs. 
.. Accommodation \.vould be provided on sharing basis to the dcputationists. 
" The officials selected will be entitled for eight days preparation/joining time before 

cleparlurc. However, no payment \.\.'ill be made in case the applicant is not able to 
proceed to Saudi f:rabia or stays beyond eight days preparation time on account of any 
administrative cxigen cy. 

" No joining/preparation ttme is admissible on return from deputation i.e. from CG!, 
Jedclah. 

·• No convcyunce allo,Nance shall be paid for completing various formalities in Delhi.
ca Expenditure on accoun.L of to & fro air travel to Jeddah will be borne by the Ministry of 

Minority Affairs. 
,. Expenditure on account of salary, preparation Lime and accommodation in Saudi 

Arabia during the dcpu talion period will be bon1c by Lbe CGI, Jedclah from the budget 
or the Ministry of Minority Affairs. 



Deployment and Duties of th.e Deputationists: .... , 

, The service� of the clepu lationists v,:ill be al Lhe disposal of the Consulate General of 
lndia (CGI) . .Jedclah during lheir deputation and lhcy will be deployed by CGI, Jccklah, 
at various Branch offices in Makkah, Maclinah., f--lc:1j Lcrn1inal at Jedclah, camps at Mina 
and Arafat. etc. on functional basis to render assistance to Indian Haj pilgrims. 

.. They will also be clecrnccl Lo be on 2'-1- hours duty during the entire period of deputation 
Rnd will be oJlocatcd tasks for specified duration depending on exigencies. No extra 
remuneration or compensalion will be payable to them except the normal admissible 
Foreign /\llowm1cc. 

·• To c1ssist pilgrims al their Maktab� and camps during the pilgrimage.

,, To a:-::sist pilgrims in their daily activities and attend Lo Lheir grievances. 

,. To assist the pilgrims to perform their 1--laj riluals. 

6. General Conditions:

., If the selected candidate docs not report to the �llinistry vvithin the stipulalecl time, the 
next. candidate in the waiting list would be considered Vvithoul serving any notice to the 
non-reporting candidate. 

• If 2my information given by Lhe candidate is found vnnn� ::it,,""�' <.: 1:?_;:;::-, �::: ::::�:.::!:.::!��::·..,;�·�.
vviii iJe cariccllccl. The cleparlmenl concerned shall be asked to take appropriate
clisciplinsry action against th(? candidate and the expenditure incurred by the Ministry
\.Vill be recovered.

� The selected candicla.tes will not be allowed to take any of their family members, 
including spouse, even at their ovvn cost. 

.. The selected candic\ales arc not allowed to interact with the media. Violation of this 
condition will result in immediate rec8ll and disciplinary aclion 

" The dcpu tationists should always be in civil clothes. 
'" Failure lo perform duties assigned to the cleputationists Sc:llisfaetorily could lead to 

irrunecliate repatriation 1.o India and disciplinary action including partial or full recovery 
of the Government money spent on his deputation. 

,, Please note, if any selected Female Depulationisl is found pregnant at the time of 
clepm·turc to Jcdclah for Haj Dulies, she v.muld not be allowed to proceed for I-laj 
Dcpu tat.ion. 

-� In case intcrviev.,· is conclucted for sclcclion of depu tationists, and if the number of
eligible candidates from any st.ate for any post is mo.re thc1J1 ten- times of the vacancy for 
respective post in that particular slate, then the candidates, to be called for interview., 
v:ould be restricted Lo ten times or Lhe vacancy by adopting certain criteria- to be 
determined by the Competent Authority of this Ministry. 



/-\l'J N E ){ U Rt "tJ" 

Nh=:cl_Lcal Scre-r=:nlng ��,. Fitn.2.ss Certificai�e ·for Haj Dcputa-Uonists for Hah�fl21 

Personal Particulars 

Applicant N;:irne: 

Gender: Male/Female; 

Blood Group: 

Date of Birth: 
PHOTOGR1\PH 

Paste your recent 

pa,sporl ,ize colour 

photor,raph having 

WHITE 

BACl<GROUND 

(Size; 3.ScmxJ.5 cm) 

�- -1. �OPD�Asth1��/B�onc�:�:;E::��;:�:��/�
I

;/��: �- 6-� � Epil�-p� �� � - . 
- - - - - ·- j

I 2. Diabetes Mellitus Yes/No I 7. Cerebrovascular Accident 
l 3. Hypertension(BP) Yes/No j 8. Tuberculosis 
I 4. Heart Disease Yes/No 

1

. 9. Renal Diseases 

l ���-�

n

::
e

�
s 

_________ . Yes/No ��� --�:���:�;�
e

:�::r -·- _

Yes/No 
Yes/No 
Yes/�lo 
Yes/No 
Yes/No 

_ Yes/M�j

- -· - ·- -- -
emarks 

-- - - ·- - ... ·- - - - 1 
---- - - - -

·- -- - -- - - - - 7 
I 

, ___ 

Certificution from the Doctor 

I l1a•1e c;irefully examined the person r1nd certify that He/ She is mentally and physically fit/not fit to travel and 

perform Haj duty in Saudi Arabia. 

r--Jame of Doctor (In BLOCK Letter); 

c ___ 
Signature/Thumh impression of Applicant 

Signature of Doctor with Stamp 
Hospital Address 

.1 


